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I THE CENTFAL ADMIHNISTPATIVE TRIBUNAL, JAIFUR ZENCH, JATIFUR,

cP 137/94 in

oA 148/94 s Date of ordar 28,2,95
Madhukar Tzandon : Petitinner
v/s
shri ALK, Panday : Rzzponiznt.
Mr, C.BE. Sharma : Coungel for the pztitioner,

Hons preésent for the razspondants,

Hon'lLle Mr. Gomal Frishna, Menber (Judicial)
Hon'ble Mr., O0.P. Sharms, Mambsr (Administrative)

PER HOMN'ELE bE. 3CFAL I'RISHNA, MEMEER (JUDICIAL)

Th2 lasarned counsel for thz pztitionzr se=zls
permission to withdraw this Contempt Petition. Permission
ig grantad, Thiz Contsnpt Pstition is Jdiemizasd az having
hidravrn, MNotice izzued sitands dischargad,
¢ s
J Contre

(C.P. SHpBR-A) (30F2L FPISHWIA)
HEMEER(A) PERARET (J)




